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( c )  T h e  de ta i l s  of p e r s o n s  k i l l ed l i n j u red  by  
Redline and blue l ine buses are as under : 

Year Persons Kil led Persons injured 
Redl ine  B lue l ine  Red l ine  B l u e l ~ n e  

(d)  The reasons of such accidents are reckless 
driving, overspeeding, over crowdlng etc. 

(e)  and (1). Comparat ive  f igures of accidents 
involving Redl ine.  B l u e l ~ n e  and DTC buses are as 
under 

Year ----. No. o f  accidents 
Red l ine  B l u e l ~ n e  DTC 

(g)  The steps being takeniproposed to be taken 
are given In the enclosed statement 

STATEMENT 

S!eps bemg taken$roposed lo be taken lo 
rn ln~ rn~se  r c a d  accidents m lsbehav~ou r  a n d  over-  

chargmg by prwate  buses 

Refresher courses/prof~ciency tests have been 
made mandatory for al l drwers of pub l~c  servlce 
vet, lcles 
I ns ta l l a t ron  of s p e e d  g o v e r n o r s  In p u b l i c  
transport buses 
A c t ~ o q  under S e c t ~ o n  @ 6  of M V Act agains: 
b l i ses  ~ n v o l v e d  In accidents and,'or v ~ o l a f ~ n g  
permlt condmons 
Ac t l cn  aga lns t  ope ra to rs  on  cornp la in ts  o f  
msbet ,av iou!  and over-charg~r;g 
Str l t t  and r ~ g ~ d  enforcement of t rat f~c rules and 
regulations. 
R e g u l a r  s p e c i a l  d r ! v e  against rash  a n d  
n e g l ~ g e n l  d r ~ v ~ n g  d r i w n g  w ~ t t ~ o u !  d r ~ v i n g  
llcences drunken d r l v ~ r ~ g  detec!~ve headlights 
cver-speeding over-lcagir,g etc 
Eegli!ar prctectisn c l  v ls lafcrs l h r o ~ g h  Issues 
G !  rs? ices  
I~::oaucI~.:n c f  t l i r , k b r s ~ s i g n a ! s  at a c c ~ d e n t  
prcne areas 
Mcre P5Ilce prec,er,c,e in ac51dent prone areas 
S p e ~ ! a l  r r .orr , i r ;g  d r l v e s  a s d  n ~ g h l  n ~ o t : l e  
b a l r c l l ~ r ~ g  

Fainting of bus boxes yellow boxes 
Spocis l  r 113 t~ t  crler.klng on Higk,ways 

Specla1 d r ~ v e  agalnst buses HTVs TSR Taxis, 
etc against tratfic v io lat lsr~ 

Central Assistance to Darjeeling 
Gorkha Hill Council 

313.  S H R I  R .B .  R A I  : W i l l  t h e  M in i s te r  of 
FINANCE b e  pleased to  state : 

( a )  t h e  t o t a l  a m o u n t  o f  C e n t r a l  ( S p e c i a l ) '  
assistance allocated to  the Dar jeel ing Gorkha Hil l  
Counci l  and  funds re leased dur ing the last three 
years; 

( b )  w h e t h e r  t h e  f u n d s  w e r e  r e l e a s e d  a f t e r  
receiving proper uti l isation certif icates; and 

(c )  11 not,  the reasons therefor? 

THE MINISTER OF FINANCE AND MINISTER OF 
COMPANY AFFAIRS (SHRI P. CHIDAMBARAM) . (a) 
The Government 01 l n d ~ a  does not allocate Speclal 
Cent ra l  ass is tance to  the  Dar jee l lng  Gorkha Hill 
Council directly. However, the a l locat~on and releases 
of t h e  f u n d s  u n d e r  Hill A r e a s  D e v e l o p m e n t  
Programmes are made to the Government of West 
B e n g a l  a n n u a l l y  T h e  H ~ l l  A r e a s  D e v e l o p m e n t  
Programmes in West Bengal  are implemented by the 
Government of West Benga l  Deve lopment  works 
~mplernented by the actwit les and the others as non-  
transferred activities The Government of West Bengal  
releases the funds recelved from Government of l n d ~ a  
under Hill Areas Development Programme to those 
~ m p l e m e n t l n g  a g e n c l e s  s e p a r a t e l y  D e t a ~ l s  of 
allocation s n d  r e l e a s e s  u n d e r  H ~ l l  A r e a s  
Deve lopment  Programme ( H A D P )  dur ing  the last 
three years are as under 

(Rs In crores) 

Yea: A l l o c a t ~ o n  Release 
- .,,,. . -- 
1993-94 2 0  61  2 0  61 

1 T ( C 4 . C S  2 0  G 1 20 C 1  ' 
1995 .96  22'23 22  23  " 

' T ~ I :  mcludes R s  10 31 crclres felaased In 1995.96 or, 
ilflbarS 

" lncludes R s  1 1  12  rrores released In 1996.97 ns 

arrears 

(0 ,  and ( c )  Release l r o m  year to year under 
HADP are made on the basis of c e r t ~ f ~ c e t e  l rom the 
Government o f  West ~ d n g a ~  that tho amounls already 
released have been p laced at Ihe  depos-11 of Ihe  
~mp lemen t i ng  a g e n c ~ e s  

Central Exc ine  o n  Cigarettes 

314 S H R I  S O M J l B H A l  D A M O R  W ~ l l  t h ~  
Minlster o l  FINANCE b e  pleased to stale 

( a )  the quantum of Central  E x c ~ s e  Duly collected 
from the cigareltes of below 60 m m  length alter !he 
downward revlslon of E 'xc~se Duty ,  and 


